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 red  and  he  was  taken  ip  procession  to
 the  Worli  police  station  last  Thursday,
 to  teach  the  Dalits  in  the  BDD  chawls
 a  lesson.  This  is  a  serious  matter.  In
 the  front  page  of  the  Times  of  India,
 there  is  this  news  also:  “Poona:
 Four  persons  were  arrested  today  for
 allegedly  outraging  the  modesty  of  a
 14-year-old  Harijan  girl  in  Karamoli
 village  in  Poona  district  last  night.
 One  of  them  is  a  primary  school  tea-
 cher.”  The  entire  House  was  concern-
 ed  at  what  happened  tn  Nagaland  and
 Manipur  and  you  also  expressed  your
 sentiments.  These  things  will  have
 a  very  bad  effect.  I  would  appeal  to
 the  Home  Minister  who  is  sleeping...
 (Interruptions).

 THE  MINISTER  OF  HOME  AF-
 FAIRS  (SHRI  UMA  SHANKAR  DIK-
 SHIT):  I  am  not  sleeping.  eo  ntl

 SHRI  ८.  M  STEPHEN  (Muvattupu-
 zha):  Anything  can  be  said  here  by
 anybody.  He  is  overdoing  it.  He  says
 that  the  Home  Minister  is  sleeping
 here,  Can  anything  like  that  be

 said  here?

 MR  DEPUTY-SPEAKER;  It  is  not
 proper  We  should  be  more  courteous
 to  each  other,

 SHRI  C.  ४.  STEPHEN:  He  was  out
 of  hig  senses;  that  is  why  he  says  he
 is  sleeping.  Why  should  he  say  this
 in  the  morning?  I  can  understand.  if
 this  has  happened  2m  the  evening.  (/n-
 terruptions),

 SHRI  5.  M  BANERJEE:  May  I
 assure  hon,  Mr.  Stephen  that  I  have
 got  more  regard  for  the  Home  Minis-
 ter,  than  he  has

 SHRI  C  M  STEPHEN:  It  is  not  a
 question  of  regard  It  is  a  question  of
 healthy  behaviour,  how  to  talk  and
 how  remarks  siould  be  made  on  any
 matter.  It  is  a  matter  of  concern  to
 others  also.  (Interruptions),
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 This  shows,  he  is  not  concerned  about
 thig  issue.  He  is  concerned  about
 something  else.
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 SHRI  5.  M,  BANERJEE:  Sir,  I  feel
 sorry  if  I  had  injured  his  feelings.
 But,  the  question  1s.  I  do  expect  that
 he  will  keep  hig  eyes  open  The  ques-
 tion  is,  he  should  make  a  statement
 and  allay  the  fears  in  the  minds  of
 Harijans,

 13.16  hrs

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 REPORTED  MAJOR  POWER  FAILURE  IN  THE
 NORTHERN  REGION

 SHRI  M  C  DAGA  (Pali):  Sur,  I
 call  the  attention  of  the  Minister  of
 Irrigation  and  Power  to  the  following
 matter  of  urgent  public  importance
 and  request  that  he  may  make  a  state-
 ment  thereon:

 ‘Reported  major  power  failure  in
 the  northern  region  of  the  country.’

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  0.  PANT):
 Before  I  make  the  statement,  may  I
 briefly  refer  to  some  of  the  remarks
 that  were  made  this  morning,  if  you
 will  allow  me?  Firstly  you  were  good
 enough  to  observe  that  I  am  always
 very  particular  about  my  respect  to
 the  House  and  then  you  mentioned
 that  it  would  be  better  if  we  listen
 to  our  loudspeakers  in  the  rooms  I
 may,  on  a  point  of  information,  men-
 tion  that  all  of  us  do  not  have  loud-
 Speakers  in  our  rooms.  In  fact,  most
 of  us  do  not  have  If,  Sir,  through
 your  good  offices.  we  could  get  loud-
 speakers  आ  our  rooms,  ॥  will  greatly
 facihtate  our  work.  Secondly,  you
 were  good  enough  to  say  that  it  would
 be  good  ,if  we  come  early  to  Parlia-
 ment  House  _  I  was,  in  fact,  here  since

 10  am.  this  morning  and  I  arrived
 here  at  about  one  minute  to  twelve
 Normally  if  questions  had  continued
 business  would  have  been  smooth.
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 From  my  room,  it  takes  about  4  minu-
 tes  to  come  here.  Even  if  I  had  loud-
 Speaker  in  my  room,  I  wauld  not  have
 known  that  the  business  had  collaps-
 ed,

 MR,  DEPUTY-SPEAKER:  It  did  not
 collapse.  It  went  off  at  great  speed.

 SHRI  K,  ८.  PANT:  But,  it  ended
 before.  Some  of  our  rooms  are  very
 far  away  and  even  if  I  walk  fast,-I
 am  a  fast  walker  in  the  Cabinet—it
 would  take  me  normally  4  minutes  to
 come  here.  The  third  point  1s  as  you
 yourself  mentioned,  I  was  in  touch
 with  the  Punjab  Government  and  till
 now,  I  was  trying  to  get  as  many
 facts  83  1  could.  This  is  all  I  want  to
 Say.  t

 A  double-cireuit  220  KV  transmis-
 sion  line  exists  between  Bhakra-
 Nangal  and  Delhi.  This  line  normally
 carries  about  300  MW  of  power  of
 which  30  MW  1s  available  to  Delhi,
 20  MW  to  Punjab  and_  the  rest  to
 Haryana  and  Chandigarh  On  the  16th
 April,  1974,  at  0215  hours,  one  of  the
 angle  towers  of  this  line  fell  as  a  re-
 sult  of  two  legs  being  cut  near  the
 ground  level.  According  to  the  Pun-
 jab  Government,  this  act  of  sabotage
 is  suspected  to  be  related  to  a  strike
 by  some  of  the  employees  of  the
 Punjab  State  Electricity  Board  As  a
 result  of  this  Act  .the  power  supply
 to  Delhi,  as  well  as  to  Haryana  and
 Chandigarh,  has  been  interrupted.  It
 hag  been  possible  to  make  alternate
 arrangements  for  supplying  some
 Power  to  Haryana  and  Chandigarh
 from  the  Bhakra  system  through  other
 transmission  Inks  which  exist  in  the
 area  and  thus  maintain  supply  to  es-
 sential  services  The  quantum  of
 power  supply  is,  however  substan-
 tially  less  than  the  normal  supply.

 The  supply  of  power  as  a  conse-
 quence  of  the  feeling  of  this  line  has
 been  reduced  only  in  the  States  of
 Haryana  and  the  Union  Territories  of
 Delhi  and  Chandigarh.  In  Delhi,  the
 generation  was  200  MW  on  कपी,  April
 1874,  since  one  set  of  62.5  MW  of  the
 LP.  Station  hag  been  on  forced  out-

 -age  due  to  super  heater  tube  leakage
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 since  14th  April,  1974.  In  addition,  a
 super-heater  tube  leakage  on  the  16th
 April  afternoon  has  caused  shut-down
 of  the  100  MW  unit  of  Badarpur  sta-
 tion.  The  62.5  MW  set  at  the  LP.
 Station  is  expected  to  be  commission-
 ed  today  itself.  The  Badarpur  station
 is  also  expected  to  come  back  to-day.

 Delhi  had  to  resort  to  load  shedding
 as  a  result  of  the  shortage  of  about
 30—35  MW  during  normal  times,  and
 60-—65  MW  at  the  peak  load  time.
 This  was  despite  U.P.  giving  assistance
 of  20  MW  to  Delhi  It  is  hoped  that
 normal  supplies  will  be  restored  to
 Delhi  later  in  the  afternoon  today.

 Haryana  would  receive  some  relief
 with  the  62.5  MW  set  in  the  LP.  Sta-
 tion  of  Delhi  and  the  Badarpur  unit
 coming  back.  However,  significant
 improvement  will  only  take  place
 when  the  220  KV  transmission  line  is
 restored.  The  situation  in  Chandi-
 garh  can  only  improve  with  the  resto-
 ration  of  the  220  KV  transmission  line.

 Senior  engineers  of  the  Bhakra
 Management  Board.  Haryana  State
 Electricity  Board  and  the  Punjab
 State  Electricity  Board  are  at  the  site
 and  the  work  1s  going  on  round  the
 clock  for  erection  of  the  angle  towc:
 after  repairs  and  restoring  the  hne
 It  18  expecteg  that  line  would  be
 energised  on  the  28th  of  April,  1974

 While  the  feeling  of  the  angle  towe:
 did  not  by  itself  affect  power  fupp!y
 in  Punjab,  there  have  been  reports  cf
 interference  with  a  number  of  trans-
 mission  lines  आ  the  State  and  then
 being  put  out  of  action  through  acts
 of  sabotage  resulting  आ  disruption  of
 power  supply  to  agriculture  and  in-
 dustry  Water  supply  in  some  urben
 areas  has  also  been  affected,
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 The  Punjab  Government  have  tak-
 en  all  necessary  steps  for  the  prote-
 tion  of  the  transmission  lines  and  sub-
 stations  against  sabotage.  Patrolling
 has  been  intensified  and  the  coopere-
 tion  of  villagers  has  been  enlisted  t)
 help  in  watching  the  safety  of  tne
 power  transmission  system,

 1  am  sure  all  sections  of  the  House
 will  join  me  in  condemning  these  acts
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 ef  sabotage,  Such  antinational  acti-
 vittes  result  in  considereble  disloca-
 tion  of  normal  economic  activity  over
 large  areas  and  catise  unnecessary
 suffering  to  the  common  man.

 भी  मूज  कद  जास  (पाली)  :  उपाध्यक्ष
 महोदय,  मंत्री  महोदय  के  स्टेटमेंट  को  सुनकर
 हमारी  गर्दन  शर्म  से  r  जाती  है।  यह  कितने
 खेद  की  बात  है  कि  आज  हमारे  देश  में  इस
 प्रकार  की  घटनाये  होती  हैं।  मैं  बताना  चाहता  हूं
 कि  जहां  अमरीका  में  बिजली  का  पर-कैपिटा
 कन अम् शान  6,612,  किलोवाट,  कैनेडा  मे
 8,111  किलोवाट,  यूरोप  के  कन् ट्रीज  में  2,500

 किलोकाट्और  जपान  मे  2,377  किलोवाट है,
 वहां  हिन्दुस्तान  में  केवल  72  किलोवाट है।
 हिन्दुस्तान में  इतनी  कम  बिजली  मिलने  पर
 भी  समय  समय  पर  उसमें  हक  डाउन्ज  होते
 हैं,  लेकिन  बैोटेज  ही  उसका  कारण  नही  है
 हां  सैओटेज  उसका  कारण  हो  सकता  है  {

 लेकिन  इस  तरह  जनता  की  जिन्दगी  के  साथ
 जो  खिलवाड़ किया  जा  रहा  है,  उसके  लिये
 जिम्मेदार  कौन  है?  समय  समय  पर  बिजली  का
 ब्रेकडाउन  होने  से  जिन्दगी के  सब  काम  काज
 रुक  जाते  हैं।  इसके  कारण  फरीदाबाद  मे

 पचास  हजार  अजहर  बेकार  हो  गये  हैं  ओर  जगह
 जगह  तुषार  हो  रहा  है।  दसरे  देशो  में
 ऐसा  कानून  है  कि  बिजली  का  डिसरप्शन  या

 अक  डाउन  होने  पर  कममेन्मेटरी सूट  फाइल
 किया जा  मकता  है।  हमारे  देश  मे  हालत  यह

 ह ैकि  लाखो  करोडो  रुपये  लगाने  के  बाद  भी
 बिजली  की  सप्लाई  बार  बार  बन्द  हो  जाती  है
 मिठाई  और  विद्युत  मंत्री  ने  कह  दिया  है  कि
 हमने  डजीनियमं को  इस  कामे  पर  लगा  दिया
 है।  उसके  लिए  बड़ा  धन्य बद  ।  उन्होने  बहुत
 बड़ा  काम  किया  है।

 बदरपुर  स्टेशन  सिर्फ  तीन  महीने  पहले

 लगाया  गया  था  और  उस  के  लिए  मशीनें  रांची
 से  मंगाई गई  थीं।  क्य  वजह  है  कि  उस  की
 ट्यूब  इतनी  जल्दी  फल  हो  गई”  इनके  लिए
 कौन  जिम्मेदार है  *  क्या  सरकार  यह  चाहती
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 है  कि  जनता  सफर  करती  रहे  और  आवाज  न

 उठाये  ?  फरीदाबाद  से  करोड़ों  रुपये  के

 सामान  का,  हैवी  इंजीनियरिंग गुहा  का,

 एक्सपोर्ट करना  है,  लेकिन  बिजली  न  मिलने

 की  वजह  से  वहां  के  कारखाने  काम  नहीं  कर

 पा  र ेहै।  हमार  विभिन्न  राज्यों मे

 स्टेट  इलैक्ट्रिसिटी  बोह को  32  अरब  रूपये

 का  बजे  दिया  गया  है.  जिस  का  ब्याज  1974

 में  4  अरब  रुपये  होता  है।  आज  उन  शनै-

 क्ट्रिसिटी  बोडो  के  चेयरमेन  कौम  हैं?  वे

 कोई  टेक बो शन  नही  हे  1  दिल्‍ली  मे  आ  शर्मा

 हैं।  उन्होंने  कौन  सी  बिजली  की  इजीनिर्यारग

 पास की  है?
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 MR,  DEPUTY-SPEAKER:  I  really
 do  not  see  where  the  relevance  is.

 SHRI  M  ९  DAGA:  I  am  explaining
 how  this  position  has  come  about.  I
 am  not  confining  myself  to  the  failure
 at  present.  May  be,  it  is  not  relevant
 to  today’s  motion  I  am  putting  the
 question.  Before  that  I  am  giving  the
 background

 wart  ag  है  कि  इन  इलेक्ट्रिसिटी बोडेंज

 के  चेयरमैन  कोई  टेकनी शन  क्यो  नहीं  बनाए

 जाने  हैं।  बदरपुर  फिर  प्लाट  रगाये  हुये  अभी

 सिर्फ  तीन  महीने  हुए  हैं।  उम  के  फेल  होने

 के  लिए  कौन  जिम्मेदार  है
 *

 क्या  सरकार
 ने इस  सिलसिले  मे  किसी  इंजीनियर  के

 खिलाफ  कोई  एक्शन  लिय  है  ?

 में  यह  अपना  चाहता  ह्  कि  पंज ब
 इनेक्ट्रेसिटो बोले  के  मैच  रियो  की  हड़ताल
 काक्याकरणथा।  बे  लोग  क्या  चहते  हैं?

 बै  चाहने  हैं  कि  उनको  इन टे रिम  रिलीफ  दिया
 जाये।  वह  क्यो  नही  दिया  गया?  क्या  मंखी
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 महोदय  ने  उन  लोगो  को  बुलाकर  उनसे  बात
 चीत  की  है  ।  आज  हरियाणा  अडीगठभौर

 पजाब  मे  बिजली  की  अपनाई  के  बारे  मे  शिल-

 वाड  किया  जा  रहा  है  ।  मै  समझता हु  कि
 इलैक्ट्रिसिटी  एक्ट  मे  सद  प्रोविजन  होना  चाह्यि
 कि  बिजली  की  सुनाई  धन्य  होने  पर  लोग

 हुर्गाना  सलेम  कर  सके  ।

 MR  DEPUTY-SPEAKER-  He
 should  ask  the  question  now

 SHRI  M  C  DAGA  Even  when  a
 point  15  raised  under  rule  377,  the
 member  15  given  some  time  to  explain
 the  point  Fo  the  Calling  Attention
 a  Member  1९  given  ten  minutes  I
 have  not  completed  my  question  and
 उ  am  being  distur  bed  every  one  minute
 उ  should  not  be  disturbed  lke  that
 It  19  difficult  to  put  a  straight  ques-
 tion

 MR  DEPUTY-SPEAKER  You  aie
 giving  facts  which  have  no  relevance
 to  this  discussion

 SHRI  MUKHTIAR  SINGH  MALIK
 (Rohtak)  Sit,  you  are  not  here  to
 teach  him  Let  him  explain  it  m  his
 own  way

 st  मुख  बन्द nat  जिन  लोगा  ने

 सेबोटेज  क्या  है  क्य  उन  के  खिलाफ कोई
 केस  रजिस्टर किये  गये  है  ?  थे  धरने 16

 और  17  तारीख  का  हुई  आर  आज  18  वरीय
 हो  गई  है।  क  उन  लागों  का  गिरफ्तर

 किया  गया  2  प्रौढ़  इम  बारे  मे  कोर्ट  इनक्वायरी
 कीवर्ड हे*  जाबिर  प्  सरोज करो  वले
 कौन  लाग  थे

 *  माना  हात  है  कि  इलेक्ट्रा

 सटी  बोद  मे  बाम  करने  वाले  कुछ  इन्ट्रेम्निड
 आदमियत  न  यह  नाभ  जगाया  है।  इसका
 कारण क्य  8?  'अड़ियल  क्मप्रैस”  मे  कहा
 गया है

 “According  to  a  spokesman  there
 was  considerable  ,esentment  among
 the  power  employees  and  engineers
 against  interference  by  the  offi-
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 cials  and  bureaucrats  in  the  work-
 ing  of  the  power  house.  These
 officials  issued  orders  for  the  main-
 tenance  of  the  power  house  without
 any  basic  knowlegde  of  the  work.
 They  also  prepared  plans  and  de-
 signs  without  any  consultation  with
 the  competent  staff.  Political  patro-
 nage  has  made  a  mess  of  the  working
 of  most  of  the  power  houses"

 आप  अपने  एलेक्ट्रििटी बोर्डे  के  अन्दर  उन

 लोगो  को  चेयरमैन  मुक़र्रर  करते  हैं  और  यह
 टेक्नीशियन और  व्यूरोक्रडेस  का  अरस  क

 झगडा  है।  आप  टेक्नीशियन का  क्यो  मही
 मौका  देने  हैं?  इम  वा  क्या  कारण  है

 *

 एक  चीज  मुझे  यह  बनाया  फि  दिल्‍ली

 मेएक्साल  मे  कितनी  बारगेन  डाउन  हुए  हैं
 ?

 कितनी  बार  बिजली  गई  और  उसके  नितना

 उत्पादन को  नुक्सान  हुआ  ?
 मै  एज  सान का

 आकडा  पूछ  रहा  ह  दिल्ली  को  और  हरियाना,
 चडीगढ  और  फरीदाबद  (व्यवधान)  में  गिन्नी

 की  घात  पूछताछ हू  1  आज  भी  मिलनी  के  अन्दर
 50  हजार  किलोवाट  डिजनी  आप  अपने

 को  हीट  करने  मे  खे  करते  हैं  और  !  लख

 किलोवाट  बिजली  कुमे  और  एयर  कडीशनस
 मे  खड़े  करते  है  ?  जश्न  आम्टरिटी  की  धान

 करते  है  नो  क्या  आप  का  इतनी  बिजली  एयर
 किशनी  और  हीटिंग  पर  खच  करना  जायज
 है?  क्या  इतना  आपको  इस  के  लिये  खन्
 करना  चहिए  और  दूसरा  का  उत्पादन कम
 बरना  चाहिए

 ?  यह  अप ठीक  समझते  है?

 फिर  आपके  प्रिंटिंग मेज  क्या  है?
 जाअप  खर्चे  करना बहते  है  आप  कृपा
 अरके  बनाया  प्रिये टिंग  मार्च  क्या है  ।  क्या
 आप  बर  वर  उन  रस्म  की  चैकिंग  करने  है
 नः,  केवल  पा  खर्च  हात'  हैऔर  अ'प  का
 कही  कोई  वक  नही  है।  ट्रांसमिशन  लाइन्स

 कितनी |
 ?  25  परसेंट  है।  उम केआर  में

 क्या  तरीका  कप  ने  सोचा  है
 ?
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 ह-1:%:2 8  K.  ८,  PANT:  The  questions
 that  the  hon.  Member  hag  raised  are
 wide-ranging.  I  do  not  mind  taking
 them  one  by  one  and  answer  them.
 It  will  take  a  bit  of  time.

 The  first  point  that  he  raised  was
 about  the  Badarpur  Power  Station
 and  how  this  affected  the  power
 situation  in  Delhi.  As  the  House
 knowa,  the  Badarpur  power  has  been
 going  to  U.P.  100  MW  power  unit
 and,  except  that.  at  one  stage
 0.2  million  units  was  going  to  Punjab
 and  0.2  million  units  to  Haryana.  But
 lately,  only  0.2  million  units  is  going
 to  Haryana  and  the  rest  is  going  to
 UP.  This  has  not  really  affected
 the  power  situation  either  in  Delhi
 or  in  Punjab,  only  to  a  very  marginal
 extent  in  Haryana,

 The  other  point  that  he  mentioned
 was  as  to  how  many  timeg  there
 should  be  repeated  break-downs  in
 this  three-months  old  plant  This  is
 a  new  plant  and,  because  this  is  a
 new  plant,  there  have  been  certain
 teething  troubles  also.  I  went  into
 it  in  some  detail  with  technical
 people  The  main  reason  is  that  the
 quality  of  coal  supplied,  the  thermal
 value  of  it,  hag  varied  with  the  result
 that  sometrmes  the  temperature  has
 heen  very  high  inside  the  furnace.
 This  has  led  to  the  leakage  to  some
 of  the  super  heater  boiler  tubes.  All
 I  can  tell  my  hon  friend  is  that  while
 there  were  three  break-downs  in
 February  and  one  in  the  beginning
 of  March,  this  is  the  next  break-down
 in  the  middle  of  April  The  frequency
 is,  certainly,  going  ण  But  we
 are  trying  to  see,  that  is,  the  local
 management  and  the  engineers,  that
 the  temperature  is  properly  con-
 trolled.  To  some  extent  they  can
 do  it  As  regards  the  variation  in
 the  quality  of  coal,  it  is  difficult  for
 them  to  control.

 Another  question  that  he  raised  was
 about  the  break-down  in  power
 supply  in  Delhi.  Since  I  have  been
 here  in  this  Ministry,  this  is  the  first
 oceasion  when  there  has  been  a
 partial  shedding  of  power:  and  all
 these  months  I  do  not  Tecall  any
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 ether  occasion  when  there  had  been
 shedding  of  power.

 The  next  question  was  about  the
 hartal  by  the  Punjab  Electricity
 Board  workers,  whether  we  had
 called  them  here,  The  simple  point
 is  that  they  are  the  employees  of  the
 Punjab  Government  and  they  have
 to  negotiate  with  the  Punjab  Govern-
 ment,  and  it  is  for  the  Punjab
 Government  and  themselves  to  settle
 this  matter.  We  really  do  not  come
 into  this  question  except  to  the  extent
 that  there  1s  a  Wage  Gundelines
 Committee  which  recommended
 certain  interim  relief,  which  was
 called  at  the  Central  level  Except
 to  that  extent,  the  rest  is  really
 between  the  State  Government  and
 its  employees  Even  the  recommen-
 dations  of  this  Committee  are  not
 mandatory.  they  are  recommendatory
 by  their  very  nature.

 Then  he  asked  whether  cases  had
 been  registered  or  not.  Cases  have
 been  registered  by  the  Punjab  Gov-
 ernment  and  rightly  so.  About
 arrests,  1  have  been  informed  that  the
 Punjab  Government  hag  certain  leads
 and  in  cooperation  and  coordination
 with  the  Haryana  Government,  is
 following  up  these  leads  and  hopes
 to  make  certain  arrests  soon.
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 Then  he  askeq  why  this  sabotage
 took  place.  He  has  said  that,  perhaps,
 it  1s  because  the  technicians  do  not  get
 enough  of  an  opportunity.  I  have
 great  respect  of  Mr.  Daga  and  J  am
 surprised,  I  am  amazed,  that  he  should
 be  asking  for  reasons  for  sabotage
 taking  place  It  is  an  amazing  state-
 ment.  Instead  of  condemning  out-
 right,  instead  of  condemning  strongly,
 this  kind  of  anfti-national  activity,  to
 try  to  find  even  the  remotest  occasion
 for  it  by  talking  about  technicians  in
 this  context  is,  I  think,  very  very
 unfair  to  the  people  who  have  suffered
 because  of  this  kind  of  sabotage.  I
 would  only  say  that,  if  there  were
 enemy  agents  who  had  been  sent  into
 the  country  to  disrupt  our  power  lines,
 this  is  the  kind  of  thing  they  would
 have  done.  Therefore,  it  is  this  kind
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 of  condemnation  coming  from  this
 House  which  is  needed  at  this  time
 and  not  seeking  justifications  for  this
 kind  of  sabotage.

 As  for  priorities  and  rationing  of
 powcr  when  it  1s  in  short  supply,
 these  are  matters  we  have  gone  into;
 we  have  written  to  the  States  and  we
 are  reviewing  this  matter  constantly
 so  that  we  can  curb  unnecessary  con~-
 sumption  of  power  when  it  1s  m  short
 supply,  and  we  give  to  those  industries
 which  are  priority  industries  priority
 treatment  in  the  supply  of  power.

 SHRI  DHAMANKAR  (Bhiwand):
 It  1s  very  gratifying  to  note  from  the
 statement  of  the  hon.  Munister  that
 Government  has  taken  very  urgent
 steps  to  rectify  the  mistake  in  Badar-
 pur  power  station  and  the  sabotage
 and  xing  of  the  tower  between
 Bhakra-Nangal  ang  Haryana  It  is
 very  distressing  to  find  that,  when  the
 country  1s  passing  through  serious
 shortages,  there  are  people  in  this
 country  who  indulge  in  sabotage  and
 dystupt  the  hfe  of  peace-loving  citizens
 of  this  country  The  power  shortage
 not  only  disrupts  industry  but  even
 the  normal  hfe  of  people  is  disrupted.
 Power  futlures  have  become  a  routine:
 we  find  that  there  have  been  power
 fuilures  all  over  the  country;  not  only
 in  the  northern  region,  an  Gujarat
 Maharashtra  and  Tamil  Nadu,  since
 the  last  two  or  three  years,  there  have
 been  many  occasions  of  powcr  failures
 which  have  caused  losses  to  the  extent
 of  crorcs  of  rupees  to  industry  and
 agriculture  also.  From  that  point  of
 view,  it  ig  very  necessary  10  see  that
 there  are  no  power  failures  and  the
 working  is  very  efficient.  I  do  not
 know  whether  these  regional  grids:
 five  regional  grids,  have  been  formed
 and  the  Regional  Electricity  Boards
 have  been  set  up.  I  do  not  know
 whether  the  functioning  of  these
 Boards  is  efficient  and  whether  there
 is  any  co-ordination  between  these
 Boards.

 I  would  like  to  pose  some  four
 questions  to  the  Minister  and  I  would
 like  to  know  specific  answers.
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 My  first  question  is;  is  it  because
 the  inefficient  and  unsatisfactory  func-
 tioning  of  the  Northern  Region  Elec-
 tricity  Board  that  has  caused  all  these
 failures  and  shortages  in  power
 supply?

 (2)  Will  the  Minister  explain  whe-
 ther  labour  involvement  in  generating
 power  and  distribution  centres  will
 be  considered  by  the  Government?
 Just  how  he  said  that  there  was  a
 sabotage  and  they  have  resorted  to
 sabotage  at  various  places  not  only
 on  towers  but  also  on  transmission
 lines.  If  labour  is  dissatisfied,  these
 things  are  bound  to  happen  and  there
 are  people  to  encourage  these  pepole
 to  take  to  sabotage  and  create  disrup-
 tion  in  th  entire  country.  tr  would  like
 to  know  whether  the  Government  will
 think  of  formulating  a  general  policy
 of  involvement  of  labour  in  all  these
 power  plants,  both  in  the  generation
 and  distribution  centres.

 (3)  What  will  be  the  long-term  and
 short-term  measures  to  alleviate  this
 recurring  problem  of  power  shortages
 and  power  failures?
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 (4)  How  is  the  Minister  going  to
 consider,  to  reduce  the  transmission
 loss  of  18  per  cent?  Dogg  he  intend  to
 take  to  decentralised  small  power
 houses  which  will  have  lesser  length
 of  cables  and  which  will  minimise  the
 transmission  Joss

 With  these  few  words  I  would  like
 to  know  what  steps  the  Government
 are  intending  to  take

 SHRI  ह  C  PANT:  There  was  power
 shortage  in  various  parts  of  the  coun-
 trv  upto  June  last  vear.  Then  with
 the  monsoon  coming,  the  situation
 materially  improved  except  in  certain
 areas  ang  two  of  the  important  areas
 were  UP  where  the  Rihand  dam  did
 not  set  the  water  expected  and  Shara-
 vati  where  also  water  did  not  collect
 sufficiently  in  the  encloseq  lake.  This
 was  the  position  in  June  or  July  1973
 and  gradually  then  over  the  year  we
 found  that  after  the  month  of  Novem-
 her  roughly,  the  situation  started
 retting  more  cerious  in  many  arees  in
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 the  country  and  with  the  irmgaton
 demands  for  Rabi  the  gituation  became
 quite  critical  in  two  of  the  areas
 although  in  some  of  the  other  States
 the  position  was  comfortable  or  there
 was  a  marginal  surplus.  So.  the  picture
 is  different  in  aifferent  parts  of  the
 country  and  I  have  indicated  the  posi-
 tion  that  1s  likely  to  prevail  in  the
 different  States,  Elsewhere  1  have
 done  1  on  another  occasion  giving  the
 nameg  of  States  which  are  likely  to
 be  2n  a  comfortable  position  and  those
 States  which  are  likely  to  be  short  of
 power,

 As  far  as  the  regional  grids  are
 concerned,  there  are  five  regions,  The
 Southern  Grid  1  functioning  fairly
 well.  In  the  north,  I  would  not  agree
 that  the  shortage  has  becn  caused  by
 malfunctioning  of  the  regional  grid
 because,  as  a  matter  of  fact,  wherever
 shortages  have  tuken  place,  those
 States  themselvas  have  helped  to  a
 very  large  extent  by  transmitting
 power  to  their  neighbouring  States...
 (Interruptions)  There  is  co-ordination
 between  the  State  Electiicity  Boards
 and  the  Centre  It  1s  not  a  question  of
 formal  co-ordination  only,  but  there
 is  actual,  practical  co-ordination  and
 we  have  found  that  wherever  there
 was  some  difficulty,  we  have  called  the
 other  3905  and  they  have  talked  to
 each  other.  The  important  thing  is
 that  there  has  been  a  willingness  to
 help  and  this  willingness  to  help  has
 beer,  reflecteq  sometimes  in  States
 even  curtatlng  some  of  their  require-
 ments  to  help  the  neighbouring  State.
 For  instance,  UP  gave  something  to
 Delhi  yesterday.  This  has  been  going
 on  for  the  last  few  months  and  all  the
 States  have  been  co-operating  with
 each  other  in  this  matter.  So,  I  have
 no  complaint  at  all  on  that  account

 About  the  short-term  and  long-term
 measures,  long-term,  of  course,  we
 are  trying  to  see  that  the  Fifth  Plan
 targets  are  achieved  and  we  are
 making  arrangements  and  we  are
 gearing  ourselves  to  see  that  this  is
 done  of  course,  with  the  co-operation
 of  the  States  because  States  do  actually
 put  up  most  of  the  projects.  There
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 are  various  steps  which  we  ate  taking
 all  of  which  will  take  a  pretty  long
 time  to  be  outlined  here,  ‘Lhat  2७  the
 long  term  peispective.  As  for  the
 sholt  term  perspective,  we  are  irying
 to  advance  to  the  extent  possible  com-
 lection  of  the  projects,  to  make  use  of
 the  capacity  already  established,  etc.
 and  this  1s  the  best  way  and  the  only
 way,  I  think,  to  quickly  increase  the
 availability  of  power.  With  regard  to
 the  othe:  point  mentioned  regarding
 transinu.sion  losses,  |  may  submit,  the
 Rural  Electrification  Corporation  has
 taken  up  ceitain  schemes  to  improve
 matters  to  cut  down  transmission
 losses  and  |  think  there  are  about  22
 schemes,  Some  of  them  involve  mstal-
 lation  of  eapacitors,  mure  of  sub-
 station;  and  so  on.  Industiy  and  agri-
 culture  have  also  to  cooperate  im  this
 matter  and  we  do  discuss  with  States
 and  see  what  should  be  done.  I  myself
 have  had  several  discussion  with
 industrialists  who  have  come  to  see
 me  to  see  that  we  set  up  more  capa-
 citors,  we  try  to  cut  down  transmission
 losses  and  so  on  and  this  has  met  with
 soMe  response,  I  should  say.  Regard-
 ing  the  question  of  labour  involve-
 ment,  as  a  matter  of  principle  also,
 we  are  sympathetic  towards  labour
 and  we  ale  wishing  to  have  Jabour
 involvement  and  that  is  always
 attempted  in  the  public  sector.  It  is
 dificult  to  answer  the  other  question
 which  he  raced,  He  said,  1f  the  Jabour
 1  dysatisfied  sabotage  will  take  place.
 I  am  seally  surprise,
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 SHRI  DHAMANKAR:  There  are
 people  who  ate  encouraging  the  labour
 to  take  to  sabotage.  That  1s  what  I
 said

 SHRI  K  C  PANT.  What  I  like  is  a
 categorical,  unqualified,  strong  con-
 demnation  hy  the  House  of  sabotage
 activitics  If  there  is  any  attempt  to
 make  a  scapegoat  of  anybody  or  to
 offer  some  explanation,  I  think  that  is
 a  misplaced  attempt  and  we  should
 condemn  «uch  activities.  We  are
 always  for  legitimate  trade  union
 activities  to  be  encouraged,  But
 among  trade  unionists  themselves,  1
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 am  quite  certain,  they  themselves
 rightly  condemn  and  come  out  atrongly
 against  such  kinds  of  sabotage  acti-
 vities...  This  condemnation  would
 have  a  healthy  effect.

 SHRI  NAWAL  KISHORE  SHARMA
 (Dausa):  It  is  most  unfortunate  that
 some  of  them  are  not  coming  out  with
 such  ४  kind  of  attitude.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 We  do  not  support  sabotage;  we  are
 against  it.

 SHRI  K.  C.  PANT:  We  have  to
 isolate  the  saboteurs;  we  are  not  inte-
 rested  in  allowing  the  saboteurs  to
 escape  beneath  a  cloak  of  trade  union
 activity  and  all  that.  I  don’t  think
 anybody  in  this  House  or  any  trade
 union  leader  would  be  interested  in
 providing  any  cloak  of  trade  union
 activity  to  any  saboteurs.  All  of  ue
 have  to  see  to  it  that  they  are  isolated,
 they  are  dealt  with  severely,  sternly,
 and  punished  and  also  we  have  to  see
 that  a  necessary  climate  is  created  in
 this  country  whereby  everybody
 knows  that  no  one  in  this  country
 would  allow  this  kind  of  a  thing  to
 happen.  And  if  it  does  happen,  any
 person  who  indulges  in  such  things,
 who  1s  guilty  of  1t,  will  be  regarded  as
 the  enemy  of  the  people.  Therefore,
 Sir,  this  is  the  kind  of  a  climate  which
 we  have  to  create.

 शी  रामावतार  शास्त्री  (पटना) :
 उपाध्यक्ष जी,  देश  में  पिछने  दिनो  बिजली
 की  कमी  काफ़ी रही  है  और  मंत्री जी  ने
 कहा  है  कि  अब  ये  उसका  हन  धीरे  धीरे
 निकालते जा  रहे  है।  यह  सब  लोग  चाहते
 हैं कि  बिजली  की  कमी  की  पूर्ति हो,  लेकिन

 आज  हम  विचार  कर  रं  है  कि  पंजाब  स्टेट
 इलैक्ट्रिसिटी बोरे  के  30  हज़ार  कर्मचारियों
 की  हड़ताल को  वजह  से  पंजाब,  हरियाणा,
 ध्माचल  प्रदेश,  चण्डीगढ़ भौर और  साथ ही
 दिल्ली  में  जी  बिजली  की  कठिनाई  पैदा  हो
 गई  है  उस  कठिनाई  को  औसे  दर  किया
 आय  ।  इस  सम्बन्ध  में  मंत्री  जी  ने  लगभग
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 सबा दो  पृष्ठ  का  बयान  दिया  है  जस  में
 एक  शब्द  हड़ताल  के  बारे में  कहा  गया  है
 और  सैब्टाज,  तोड़-फोड़ का  जिक्र  भी  किया
 गया है  ।  तोड़-फोड़ का  समर्थन  हम  कभी

 नहीं  करते  है।  लेकिन  मुन्ने  अफसोस  है  कि
 तोड़-फोड़  के  शब्द  का  इस्तेमाल  कर  के  उसकी
 आड  में  भापने  30  हजार  एम्प्लाईज पर
 लोट  करने  की  कोशिशकी  &  काश!

 भाप  चोर  बारियों,  मुनाफाखोरों  और
 देश  से  जो  जनतन्त्र  को  मिटाने  का  सपना  देख
 रहे  है  उन  के  खिलाफ  भी  इसी  तरह  से  बोलते
 और  कहते  यह्  सारे  लोग  देश  द्रोह
 काकाम कर  रहे  हैं  तो मुझे बड़ी  खुशी
 होती।  लेकिन  आप  ऐसा  करने  के  लिये
 तैयार  नहीं  है  t  जब  भी  मजदूरों की
 बात  आयेगी  सरकार  देश  द्रोह  का  पाठ
 पढ़ाने  लगती  है  ।  अभी  आपने पता  नहीं
 लगाया  कि  किसने  तोड़-फोड़  की,  पर

 आपने  झट  से  तमाम  मजदूरों  को  इस  ठंडे से
 पीटने की  कोशिश  की  और  जनता  को  आपने
 उन  के  खिलाफ  खडा  करने  की  कोशिश  की
 जिस  प्रयास का  समर्थन  कोई  भी  नहीं कर
 सकता  और  मै  तो  इम  प्रयास  की  निन्दा

 ही  कर  सकता  हैं।  आखिर  हड़ताल  हुई
 क्यो  ?  आप  जानने  हैं  कि  9  जनवरी  को  भी

 इसी  साल  हड़ताल  हुई  थी,  कामयाब

 हड् तान  हुई  थी  और  उस  समय

 समझौते के  बाद  मसला  हल  होगया  था।
 लेकिन उस  के  बाद  क्या  हुआ  ?  पजाब
 राज्य  बिद्युत  बोर्ड  ने  एक  दिन  की  उनकी

 तनख्वाह  काट  ली  और  10  हजार बके
 बाजे  मजदूरो  को  छंटनी  की  नोटिस दी।
 इतना ही  नही  ,  उन  के  बहुत  से  नेताओं के

 ट्रासफर  कर  दिए  तथा  बन्दे  तरह  तरह
 की  और  सज़ायें  भी  देने  लगे  -  आपकी  यह

 भी  कोशिश होने  लगी  कि  जो  पंजाब स्टेंट

 इलेक्ट्रिसिटी बोर्डे  एम्प्लाईज  फेडरेशन  है,  जिम

 के  लीडर  शी  केबल  सिह  हैं,  उन

 खिलाफ  आपने  दलाल  यूनियन  आड़ी  करने

 की  कोशिश  की  ताकि  मजदूरों  में  फूट
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 मंत्री  जी  ने  ठीक  कहा  कि  एनेक्सी

 सिटी  वेज  गाइडलाइन्स कमेटी  -नी  थी,
 उस  ने  रेक्मेड  किया  30  रुपया  इन्टेर्मि
 रिलीफ  देने  के  लिए  तमाम  देश  के  बिजली

 मजदूरो  को 5  लेकि  11  राज्य  विद्युत्
 बोर्डों ने  अपने  कर्मचारियों  को  यह  30

 रुपए की  झन्टेरिम  रिलीफ  ,  अन्तरिम
 1-10-1973 से  देना  शुरू

 उन  तमाम  सवालो  पर  मन्नी जी  ने  कुछ
 नहीं  कहा।  उन्होने  केवल  स्ट्राइक

 की  बात  कही  कि  स्ट्राइक  होगई,  तो

 मैं  जानना  चाहता हें  कि  जो  उन  की  मारे  हैं
 क्या  उनको  क्या आप  उचित  समझने है,
 अनुचित  समझते  हैं?  कोई  बात  तो  आप  को

 कहनी  चाहीये  भोर  जो  एनेकट्रीसिटी  बेज

 गाईड  नानस  कमेटी  न  सिफारिश

 की है  30  रुपय  अन्तरिम  सहायता  देने
 के  लिए  उस  के  बारे  में  आपका  क्या  कहना
 है?  इन  तमाम  आतों  पर  अपने  कुछ भी
 गहने  की  कोशिश नहीं  की  है  ।  आपने

 स्ट्रीक  कौशिक  किया  तो  आपके  लिए
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 लाजिम  था कि  यह  भी  कहते  कि  स्ट्राइक

 इन  कारणो से  हुई।  तो मैं  जानना  चाहूंगा
 कि  हड़ताल  क्यो हुई  और  उन  की  मांगों

 के  बारे  में  आप  को  क्या  कहना  है  ?  क्या
 इतना  ही  कह  कर  आपका  कर्तव्य  समाप्त
 हो  जाता  हैकि  राज्य  बिजली  बोर्डे  का  यह

 मामला  है  ?  बिजली  का  सवाल  पूरे  देश  का
 सवाल  है,  आपसे भी  किसी न  किसी

 रूप  मे  सम्बन्धित  है  ,  जैसा आप  समझ
 है  तो  फिर जो  अगड़े  के  सवाल  है  उन  मुद्दों
 के  बारे  मे  आपकी  क्या  राय  है  ?  आप
 समझौता करने  के  लिए  पंजाब  इलेक्ट्रिसिटी
 बोर्ड  को  सलाह देना  चाहने  हैया  नहीं  ।

 इन  तमाम  बातो  पर  हम  जानना  चाहेगे
 कर्मचारियों के  खिलाफ  जो  कार्यवाहियां की
 गई  है,  उन  के  नबादने किए  गए,  दूसरे
 तरीके  से  उन्हे जो  परेशान  कियागया

 उन  के  बारे  मे  आपका  क्या  कहना  है  तभी

 कोई  रास्ता  निकल  सकता  है  ।  केवल

 देशद्रोही कहने  से  काम  नही  चलेगा  ।मैं

 तोड़-फोड़ का  समर्थन  नहीं  करता  लेकिन
 यह  कहकर  उन्हें  दबाने की  कोशिश  करे
 तो  ठीक  नही  है।

 आखिरी  बात  यह  है।  वि  आपने  बयान
 दिय  हे,  अखबारों  में  यह  बात  निकली है  कि

 हुड तान की  वजह  से  बिजली  की  कमी  है
 लेकिन  ऐपर्शियल  सर्विसेज  को  आप  डिजनी

 मोहेला  करन ेहै  ।  नो  मैं  इस  के  बारें  में
 जानना  चहता  इ  फि  हॉस्पिटल्स और  निसिंग
 होम  देग  के  कोने  काने  a  फले मृग  है  और

 जहा  हडताल  ल  रही  है  नापजाध,
 हरियाणा,  टि मस् चन  प्रदेश,  मिलनी,  चलोगी-
 वहा पर  भी  हस्पताल  और  नथिंग  होना  हैं,
 उन  को  आवश्यक  सेवा  मन कर  वहा  किसी
 भी  स्थिति  मे  बराबर  बिजली  मिनती
 रहे  इसके  दारे  मे  आपका  क्या  कहना  है
 क्या  दम  कचारिमे  अप  रोगी  गे?

 SHRI  K  C  PANT:  Bir,  I  would  be
 very  happy  uf  Shastriyi  could  persuade
 those  who  ure  going  on  strike  to  spare
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 {Shri  K,  fom  Pant.}
 hospitals  and  nursing  homes  for  which
 he  naturally  hag  some  sympathy.  I
 think  these  essential  services  should
 be  spared  under  any  circumstances.  If
 he  could  exercise  his  good  offices  in
 the  matter  that  would  certainly  help
 the  Punjab  Government.

 I  have  already  briefly  mentioned  the
 reason  for  the  strike.  I  said  the
 Guidelines  Committee  had  recom-
 mended  interim  relief  of  Rs.  30/-.
 Some  of  the  State  have  given  this
 interim  relief  while  some  otherg  have
 not  given  it.  I  met  the  other  day
 Haryana  Chief  Minister  ang  asked  him
 about  it.  He  told  me  that  he  had  given
 Rs.  30/-  to  his  employecs  only  a  short
 while  ago  and  as  such,  he  could  not
 give  them  another  Rs.  30/-.  This  is  a
 matter  which  each  State  has  to  consi-
 der  in  the  light  of  its  wage  structure
 in  the  State.  I  have  not  talked  to  all
 the  Statas  but  with  a  few  States  I
 talked  to  each  one  of  them  looked  on
 this  question  from  the  point  of  view
 of  their  own  wage  structure  within
 the  State  for  all  categories  of
 employees.

 आऔरामाक्तार  शास्त्री:  दम  हजार  मजदूरों

 के  रेेचमेन्ट  का  समान  बहुत  बड  सवाल  है।
 14  hrs,

 SHRI  K  C.  PANT:  The  Punjab  Gov-
 ernment  has  taken  certain  steps  and
 has  tried  to  deal  with  this  They  are
 the  best  to  deal  with  this  matter.  They
 did  not  seek  our  advice.  We  are  not
 required  to  advise  the  State  Govern-
 ment  in  this  matter.  It  1s  a  matter
 between  them  शत  their  employees.
 This  is  a  matter  which  they  will  have
 to  deal  with.  Shastriji  said  that  1
 should  invite  them  to  find  some  way
 out,  Reasonableness  should  be  on  the
 part  of  all.  I  am  sure  that  he  would
 agree  that  reasonablenesg  can  be
 hoped  from  all  if  they  are  advised
 properly.  His  advice  probably  is
 likely  to  count  in  certain  quarters
 more  than  mine.  Whether  they  are
 traders  or  they  are  certain  political
 elements  or  whether  it  be  anybody
 elsa,  anyone  indulging  in  activities  of
 sabotage  of  thig  kind  has  to  be  con-
 demned.  The  maximum  which  Shri
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 Shastriji  was  prepared  to  go  to  was
 that  he  would  not  support  the  sabot-
 age.  He  only  said  ‘Ham  samarthan
 nahin  karenge’,  As  I  said  earlier,  I
 had  hoped  that  he  would  come  out  in
 strong  condemnation  of  gabotage  and
 that  he  would  condemn  those  who  had
 indulged  in  this  sabotage.  I  would
 expect  nothing  less  from  him.  After
 all.  he  ig  a  very  senior  Member  here
 and  we  all  look  up  to  him.  Here  is  a
 case  when  strong  voice  from  him  will
 do  a  lot  of  good,  and  even  after  I  sit
 down,  I  expect  him  to  get  up  and  say
 that  he  condemns  anybody  who  has
 indulged  in  this  sabotage.  This  is  the
 kind  of  thing  which  will  have  a  heavy
 impact  and  not  just  saying  that  he
 docs  not  support  sabotage.  I  would
 never  dream  of  accusing  Shastriji  of
 supporting  sabotage.  But  I  would
 expect  hrm  to  condemn  it,  and  this  is
 the  minimum  that  is  required  in  this
 situation  He  should  not  twist  it  to
 say  that  I  am  using  sabotage  as  a
 weapon  against  the  workers,  I  am
 not;  I  want  to  isolate  the  saboteurs.
 ल  should  not  accuse  the  workers...

 SHRI  RAMAVATAR  SHASTRI:
 Who  are  the  saboteurs?

 SHRI  K.C  PANT:  I  am  only  trying
 19  isolate  the  saboteurs.  He  has  tried
 to  confuse  the  issue  so  that  all  workers
 are  condemned  for  sabotage.  I  would
 request  him  not  to  condemn  all  the
 workers.  He  should  condemn  only
 the  saboteurs  but  condemn  them
 strongly.  I  have  great  faith  in  the
 workers  of  this  country,  and  I  have
 creat  faith  that  they  will  see  through
 any  attempt  which  ig  made  to  confuse
 them,  and  any  attempt  to  mix  up  the
 saboteurs  and  the  workers  so  that  the
 saboteurs  cannot  be  isolated  is  bound
 to  fail.

 SHRI  RAMAVATAR  SHASTRI:
 Who  are  those  saboteurs?  He  did  not
 mention  their  names.  This  way  he
 wants  to  condemn  the  entire  working
 class  of  30000.

 कमी  मयितथार सिह  मलिक  :  डिप्टी

 स्पीकर  साहब,  एक  मसल  मेहर  हैकि

 आद वह  जो  सर  चढ़  कर  बोले।  हमारे  मंत्री
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 महोदय  निकाल  अशन  का  जो  असली
 मुद्दा  था  उस  को  बडी  होशियारी  से  दूसरा
 पहलू  देने की  कोशिश  की  ।

 He  has  begun  to  appeal  to  the  better
 sentiments  of  the  Members  of  the
 House.

 यह  ठीक  है  कि  यह  सेबोटेज  का  केम
 हो  सकता है  ।  उन  को  कौन  डेम

 नहीं  करता  ।  मैम्बर्स को  अपील  करना
 हैऔर  उन  का  कोऑपरेशन  तलाश
 करना  यह  तो  सरकार  अपनी  कमजोरियों
 को  छिपाने  के  लिये  हमेशा  करनी  रही  है

 ऐतिबार  कढ़नी  रही  है  ऑर  सारा  दोष

 दूसर ेपर  धकेलती  है  1  समझ  मे  नहीं
 आता  कि  माननीय  समान  जी  को  यह  बात
 टच  करती  है  कि  नहीं  ।

 आप  कहते है  कि  एग्रीकल्चर  प्रोडेक्शन
 चाहिये।  आज  हरयाणा श्रौर प्रौढ़  पजाब के ग्रत्दर के  अन्दर
 केवल  इडस्ट्री  वा  ही  नटी  बल्कि

 एग्रीकल्चर  का  भी  भट्टा  आप  बैठाने जा  रहे
 है  ।  तीन  चार  महीन ेसे  राजन  फरीदा-
 बाद  और  सोनीपत मे  जहा  जहा  इडस्ट्रीज
 है  उन  का  बिन्दल  ही  सफाया हो  गया  है  ।

 इतना  नुकसान  वर  की  कमी  पडी  रह  है
 कि  उद्योगपति यहा  से  भाग  रहे  है।  जहा
 हरियाणा  पंप्रीकन्चर  मे  मन्फसफिशियेट

 है  उस  के  अन्दर भी  पग्रीकलचर  फा  बड़ा
 धक्का  लगा  है  ।  देश  के  अन्दर पाया
 और  बनर्जी  क्रोमा  कमी  है  मै  नहीं

 समझ  पाया  y  मेरी  मम  म  क्त  और

 बनर्जी  की  हमारी  समझ मे  करी  है  ।
 आप  इसको ठीक  करने  मे  असम हैं।
 दादू  साहब का  दोहा  मुझे  याद  अ'न  है

 दादू  दुनिया  बाबरी  परिया  पुजे  ऊ,
 अपन  मौता  मर  गये,  उन  से  माने  पुन  1

 इस  को  हल  नही  कर  सके  आज  तक  ।  एक
 ही  बात  पर  चलने  हैं  कि  सेबोटेज  है  7  आ

 हम  से  काम  करवा ले,  हम  सैपो नाज  को

 कदम  करने  है  ।  लेकिन इम  औक डाउन

 और  शट  डाउन का  आज  नक  कोई हल
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 तलाश  करने  की  आपने  कोशिश  की
 जो  क्यारी  रोजाना  |  हडताल  पर
 जान ेहै  ऐमा  क्यो  होता  है  आप ने  कभी
 सोचा  ।  उनकों  श्रिकि्मइजेशन  पीनल

 पेंशन  की  ध्रमफिया  देने  से  फिजिकल
 फॉर्म  से  यह  समस्या हन  नही  होने  वानी  है।
 हर्निया  का  चीफ  मिनिस्टर  हना  है
 कि  दनेस्ट्रीसिटी  बोर्ड  के  कर्मचारियो को
 मागो  पीटो  और  कोई  श्पोःं  दर्ज  नद्दी  की

 जाएगी  क्या  यह  लाने  संग  को  प्रीत  करन

 नहीं  है।  आपने  मीटिंग्स मे  इन  चीजो से
 वाम  चलेगा"  जहा  पर  कर्मचारी  स्ट्राइप्स
 पर  जान  है  उके  राय  बैठ  कर  निगोशियेशस
 करन  पता  है  नरी  डिवाइस  को
 सूचना  पटता  है  गव  समीक्षकों  हल  क्या
 जा  सकना है,  नदी  मारने  पाटन  से

 मैं  कहन'  हू  कि  अगर  है पु  अदमे  को
 मारा  जाएग,  ऑ्रादमोपा  के  भाग  कुटनी  है
 ती  लाग  बिजली  के  दबे  की  भाग  ताउ
 दे  जैसा  कि  आज  अखार  मे  आया  हैं।

 शाप  सैनी टियर्स  को  गोली  मगर  सकते
 21  लेन हम नो ह्म  नो  यह  जानना  चहते  हैं
 पीज  उतन"  नसान  हो रटा है क्या उसके क्या  उसके
 बर  ये श्राप  ने  सोच  बि  ऐसा  क्यो हो

 हे
 *  जो  पावर  किस  से,  शट  डाउन  मे

 बर  डाउन  पे  उद्योगो  काऔर  एग्रीकल्चर  का

 नुक़सान  हो  रहा  है  क्या  आपने  उसको  भेस
 करन  की  काशिश की  है?  एम्पलाइज की

 डिमान्ड ग कय क्य  है।  उस  के  क्या  फाइन ग्रिल

 इनलोफेशन्ग मै  क्या  अपने  इनको को  देखा
 है?  मै  अमे अता हे  कि अगर  फर्में चरि यो को
 थाा  अहुत  देवर  उन  को  सल्फाइड  कर

 दना रटा नुक्सान  अपेआर्खन्म हो
 जायेगा।

 फप  को  उमी  मे  आज  पूर  उत्तर

 भारत  कम'  हुआ  है।  यूपी»  की  बात  अख-
 बरांडे  स  हैपी  वहा  पाया  क्राइसिस
 होने को  बजर  |  10,000  कर्मचारी  अनाम-
 प्लामेर  फेस  कर  रेहे  |  यहा भी अप
 10,000 फो  हटाना  चाहते  है।
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 [at  मुटियार  सिह  मलिक]
 राजस्थान  के  अन्दर  भी  एक  दफा

 स्ट्राइक  हुई,  मेने  एक  दफा  कहा  था  किआप  तरे
 भारतीय  में  इलेक्ट्रीसिटी  बोड़ें  के  कर्मचारियों

 की  यूनिफ़ार्म  पै  स्किल्स  कर  दीजिये।  एक

 सुभाव  मेरा  और  है  कि  एक  तरफ  स्टेट्स  पावर
 को  डील  करते  हैं  भर  एक  तरफ  केन्द्र
 में  आप  की  सेन्ट्रल  आर्गेनाइजेशन्स  हैं  और

 इतनी  मिनिस्ट्री हैं  कि  उन  में  आपस में  कोई
 कोऑर्डिनेशन  नहीं  हैं  इस  प्रॉबलम  को

 डील  करने  में।  इसलिये इम  की  सेपरेट
 मिनिस्ट्री  होनी  चाहिये  यह  स्टेट्स  के  बस

 की  बात  नहीं  है।  एक  अलग  भिनिस्ट्रो  होने

 से  आप  पर्सपेक्टिव में  पाया  क्राइसिस  का  हल
 जल्दी से  निकाल  सके।

 साथ  ही  मे  जानना  चाहता
 हूं  कि  आज  जो  शट  बाउन्स
 और फेक  डाउन्स  होते  हैं  उम  का  कोई  स्टैडन्म
 चाई  अरेंजमेंट  आप  ने  अज  नक  किया

 हैया  नहीं?  एक  तो  पंजाब  के  अंदर
 टांग  टूट  गई  तो  दिली  को

 आंख  फूट  गई,  बदरपुर और  आई०  पी०
 स्टेशन  की  यूनिट  खराब  है।

 मैंने  सुना  है  कि  यू  पी०  में  प्राईवेट

 एन्टरप्रेनजे  को  इलैक्ट्रीसिटी  प्रोड्यूस  करने
 की  इजाजन  दी  गई  है।  मैं  अजे  करना  चाहता

 हं  कि  मिनिस्टर  साहब  इस  वारे  में  सीरियस-
 लोरिक  ओवर  करें,  वन  स्टेट्स  को  इस  बात

 के  लिये  फ्री  कर  दे  कि  वे  प्राइवेट
 सैक्टर  में  बिजली  न्यूज  करने  की  इजाज़त
 दे  दें  ताकि  देश  में  बिजली  की  कमी  को  पूरा
 किया  जा  सकें  और  रोजाना  के  इस

 के  नुक्सान को  बन्द  कया  जा  सके।

 आखिर  में  मैं  यह  दरख्वास्त  करूंगा
 फि  हकूमत  एम्पलाइज  के  साथ  बैठ  कर

 नेगोशिएशन्ज  करे,  उनको  पीनल इज  या

 विक्टिमाइज  न  करे,  उन  के  खिलाफ
 फिजिकल  फ़ोर्स  इस्तेमाल  न  करे  उन  कें  खिलाफ़
 जोली  कार्यवाहियां  को  जाती  हैं  उनमे

 बाज़  आगे  और  इस  मसले  को  ठीक  ढंग  से

 हल  करने  की  कोशिश  करे  1  मैं  समझता हूं
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 कि  इसी  में  देश  का  भला  है,  सरकार का
 भी  भला  है  और  एप्रॉोकल्वरल
 और  इंडरिड्रयल  सैक्टर का  भी  भला  है।

 SHRI  K.  ए  PANT:  I  was  not  making
 the  point  that  the  power  situation  was
 easy.  I  know  it  is  qifficult,  and  we
 have  often  discussed  it  in  the  House.
 So,  there  was  no  question  of  finding
 an  alibi  for  that.  The  only  point  was
 that  once  the  power  situation  is  known
 to  be  so  difficult  and  the  agriculturists
 and  workers  are  both  dependent  on
 power  today  to’  a  much  larger  extent
 than  previously—even  agriculture  is
 very  much  more  dependent  on  power
 —acts  of  sabotage  of  this  kind  are.  as
 I  said,  anti-national]  and  anti-people.
 That  was  the  point  I  wag  making.
 terruptions),

 I  am  surprise  that  some  Members
 feel  uncomfortable  when  I  talk  of
 condemning  sabotage.  Why  should
 they  feel  uncomfortable  and  this  kind
 of  discomfort?  It  does  not  display  a
 very  healthy  attitude  towards  sabot-
 age.

 Sir,  I  know  and  agree  with  Mr.
 Malik  that  there  has  been  difficulty  in
 Haryana,  poth  in  industry  and  agri-
 culture,  because  of  want  of  power.

 AN  HON.  MEMBER:  Punjab?

 SHRI  K.  C.  PANT:  Also  in  Punjab.
 But  what  I  was  saying  was  that—
 whether  it  ig  Punjab  or  Haryana  or
 Uttar  Pradesh  to  which  Shri  Malik
 referred—we  have  tried  in  the  last  few
 ‘months,  and  al]  the  States  had  tried
 to  co-operate  in  trying  to  help  each
 other.  Therefore.  we  have  been  able
 to  minimise  the  distress  to  the  extent
 possible.  This  two-way  traffic  of
 power  has,  उ  think,  definitely  helped
 the  situation.  I  admit  that  the  situa-
 tion  is  difficult.  It  is  not  difficult  in
 Himachal  Pradesh  and  Jammu  and
 Kachmir  to  which  my  friend  referred
 There  it  ig  easy.  In  Rajasthan  it  is
 easy.  at  Jeast  much  easier  than  in  the
 other  States.  But  it  is  difficult  in
 Uttar  Pradesh,  Haryana  and  Punjab,
 in  that  order.
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 शी  सतपाल  कपूर:  (पिला)  राज-
 स्थान  सरप्लस  है।

 SHRI  €  ८.  PANT:  Rajasthan  is
 marginally  surplus.  I  have  gone  into
 the  reasons  for  the  breakdown.  I  do
 not  want  to  repeat  them.  So  far  as
 the  ligitimate  trade  union  activities
 are  concerned,  and  strikes  are  concer-
 ned,  the  need  for  negotiation  is  there.
 There  cannot  be  two  opinions  on  it,
 and  this  is  a  matter  between  the
 State  Governments  and  their  employe-
 es  in  this  case  (Interruptions).

 SHRI  8.  M.  BANERJEE:  During  Dr.
 क  L.  Rao’s  time,  a  meeting  of  repre-
 sentatives  of  employees  all  over  India
 was  called.  I  mentioned  that  those  de-
 cisiong  should  be  implemented.  You
 can  do  it.

 SHRI  K  C.  PANT:  You  were  not
 here  when  I  went  into  the  background
 of  the  agitation  and  explaineg  exactly
 how  the  guidelines  committee  had  re-
 commended  an  iterim  relief  and  how
 some  of  the  States  have  implemented
 it  and  some  have  not  implemented  1
 and  the  State  Chief  Ministers  have
 given  a  reply  I  have  gone  into  it;
 he  was  not  here  at  that  time.

 About  the  question  of  having  a  new
 Ministry  at  the  Centre,  it  is  far  be-
 yong  thig  question  But  if  the  sug-
 gestion  is  that  there  should  be  no
 Power  Ministry  in  the  States  ang  only
 the  Centre  should  deal  with  the  ques-
 tion  of  power,  that  is  a  wide-ranging
 suggestion.  But  if  that  is  the  sugges-
 tion,  I  would  like  to  take  note  of  it
 at  any  rate  I  do  not  know  whether
 he  has  consulted  Shri  Vajpayee  for
 making  that  suggestion.

 It  would  be  far-reaching  in  its  im-
 plications.  So  far  as  stand  by  arran-
 gements  in  the  case  of  breakdowns
 are  concerned,  I  would  assure  him
 that  the  best  standby  arrangement  is
 to  have  stronger  grids  within  the  re-
 gions  so  that  one  power  station  or  one
 State  can  help  the  other  in  the  case
 of  break-downs  which  to  taxe  place
 from  time  to  time.

 SHRI  BIRENDER  SINGH  RAO
 (Mahendragarh):  The  Minister’s  state-
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 ment  unfortunately  has  not  touched  the
 real  problem.  Strikes  and  breakdowns
 in  power  are  becoming  a  daily  feature.
 Punjab  is  the  wrost.  The  present
 trouble  started  from  Punjab.  Agricul-
 ture,  industry  and  all  essential  services
 and  the  normal  life  of  the  people  had
 been  disrup‘ed.  Thuis  is  the  thirg  day
 of  the  strike.  Hon.  Minister  hag  not
 mentioned  but  even  Himachel  Pradesh
 has  been  affected  just  like  Delhi,
 Haryana  and  Chandigarh.
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 But  the  strangest  feature  of  the
 whole  thing  is  that  Punjab  has  bene-
 fited  at  the  cost  of  Haryana  because
 of  the  falling  of  this  tower  and  the
 transmission  lines  ang  because  of  the
 strike.  There  seems  to  be  a  clever
 sdheme  even  in  the  madness  of  the
 strikers  to  fell  this  tower  with  a  view
 to  benefit  Punjab  at  the  cost  of  other
 States.  Would  the  Minister  throw
 some  light  on  this?

 थ  सतपाल  कपूर  आनरेबल  मेम्बर
 ने  इस  पर  कोई  रोशनी नदी  पानी  है।

 भी  मरने सिह  राव  मिनिस्टर  साहव
 इस  पर  रोगनी  दाने  पि पंजाब  को
 क्यो  बेनिफिट  होरहा  है  1  1

 Haryana  was  already  short  of  power
 to  the  extent  of  40  per  cent  of  its
 needs.  It  was  consuming  21  lakh  units
 less  daily  and  wi‘h  the  present  break-
 down  for  the  last  few  days  Haryana
 is  drawing  only  22  lakh  units  as  against
 an  allocation  of  31  lakh  units  where-
 as  Punjab  has  been  drawing  during
 these  days  45  lakh  units  every  day  as
 against  its  share  of  37  units.

 श्री  सतपाल  कपूर  :  शाद्वल  मेम्बर

 मालूम  नदी  ये  फ़िंगजे  कहां  से  लाये  हैं।
 शायद  अपने घर  रेड्डी  से  लाये  हैं।

 SHRI  BIRENDER  SINGH  RAO:  Are
 you  the  Minister?  You  do  not  even
 know  that  the  Punjab  Electricity
 Board  is  situated  in  Patiala.  Punjab
 engineers  are  looking  after  the  trans-
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 mission  lines  which  all  pass  through
 Punjab  tarritory.  They  are  also  look-
 ing  after  the  power  houses  and  als¢
 holding  important  positions  ip  the
 Bhakra  management  board.  If  that
 is  the  case,  would  it  not  be  right  to
 prevent  this  continuing  loss  to  Har-
 yana  to  have  separate  lines  for  Har-
 yana  to  be  looked  after  by  Haryana
 staff  inside  Punjab  territory  so  that
 Haryana  does  not  suffer  indefinitely.
 I  think  the  real  problem  is  the  in-
 efficiency  of  the  electrici‘y  boards;  and
 the  wrost  of  it  all  seems  to  be  the
 Punjab  State  Electricity  Board.  Does
 the  hon  Minister  know  that  the  Chair-
 man  of  the  Punjab  Electricity  Board
 is  an  engineer  who  has  the  worst  re-
 cord  of  service?  Before  him,  there
 wag  an  engineer  He  was  shunt-
 him.  माफ  house  was  raided  and
 there  were  agitations  amongst  engi-
 neers  on  that  account  Would  the
 hon  Minister  tell  us  whe‘her  he  ever
 cared  to  go  into  this  thing  or  whether
 it  was  because  Punjab  Government
 wanted  to  bring  in  somebody  who
 could  be  depended  upon  more  to  collect
 money  for  the  politicians  there,  that
 this  new  Chairman  was  brought  in?
 I  know  some  of  the  Members  also  in
 the  Punjab  State  Electricity  Board
 One  of  them  is  an  ex-clerk  of  the
 Congres  Committee  of  Punjab  He
 knows  nothing  about  elecrticity  It  is
 this  political  patronage  which  is  res-
 ponsible  for  the  mess  in  Electricity
 Board.  Is  there  any  screening  of  the
 record  of  Chairma,  and  Members  be-
 fore  appointment?  (Interruptions).

 cord  of  service?

 He  knows  about  political  power,
 but  not  electric  power.  All  these
 things  require  a  through  proble_  I
 think  it  was  an  unfortunate  decision,
 when  Government  of  India  decided
 to  set  up  these  electricity  boards.  I
 was  Irrigation  and  Power  Minister  in
 those  days  and  resisted  the  formation
 of  a  Board  in  Punjab  But  the  Gov-
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 ernment  of  India  forced  ug  to  fix  up
 a  retiring  1.C.S.  Officer  ag  Chairman.

 MR.  DEPUTY-SPEAKER.  Now,  put
 your  question.

 SHRI  BIRENDER  SINGH  RAO:  All
 these  are  questions.  1  hope  you  will
 allow  me  These  power  boards  have
 become  denss  of  corruption.  That  is
 why,  they  have  no  control  over  the
 staff  There  are  strikes  every  day.

 I  would  like  to  know,  whether  there
 is  any  scheme  for  having  territorial
 army  units,  to  take  over  from  the  elec-
 tricity  staff  in  times  of  emergency
 when  they  decide  to  go  on  an  inde-
 finite  strike  instigated  by  my  friend
 sitting  on  the  right  side,  holding  the
 society  to  ransom?  At  this  time  of
 grave  economic  crisis,  which  the  coun-
 try  1s  facing,  it  is  really  most  criminal
 for  essential  srevices  to  be  disrupted
 on  account  of  strikes  by  organised
 labour  The  hon.  Minister  wants  our
 help  in  condemning  acts  of  sabo-
 tage  But,  what  has  the  Minister
 and  his  Government  in  Punjab
 done  about  it?  They  have  not
 been  able  to  apprehend  the  people
 responsible  for  this  sabotage  Was  it

 a  difficult  task?  It  can  only  be  the
 technical  persons  who  could  have  done
 it  and  also  the  officials  belonging  to
 that  area  What  would  he  say  about
 it?  Has  he  found  out  anythig  for  the
 Punjab  Government?  I  would  suggest
 that  all  these  electricity  board  staff
 shoulg  be  brought  under  Army  Act
 by  making  them  join  the  Territorial
 Army  so  that  this  trouble  stops.  Now,
 I  would  hke  to  make  one  point  in
 regard  to  stand-by  arrangements

 MR  DEPUTY-SPEAKER:  He
 already  replied.

 SHRI  BIRENDER  SINGH  RAO:  My
 point  is  different,  if  you  could  kindly
 listen  and  bear  with  me  There  were
 a  large  number  of  private  electricity
 supply  companies,  in  towns,  when  these
 electricity  boards  came  into  existence
 They  were  all  nationalised.  Hydro-
 power  was  supplied  in  these  northern
 States  May  I  know,  what  has  hap-
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 pened  to  these  thermal  plantg  which
 these  electricity  supply  companies  had?
 Can’t  they  be  used  in  an  emergency?
 Are  they  being  maintained  properly?
 I  would  also  like  to  know,  whether
 he  ever  cared  to  know,  what  was  the
 total  energy  being  produced  in  the
 towns,  where  these  electricity  compa-
 nies  were  working?  Can  the  same
 amount  of  electricity  by  now  genera-
 ted  by  these  plan‘s  or  can  tho8e  com-
 paines  be  revived  in  the  towns,  for
 commercial  and  household  purposes,
 would  he  consider  giving  licences
 again  to  the  private  companies,  when
 there  is  so  much  shortage  of  power
 in  the  country?

 One  more  point,  Sir.  There  is  a
 talk  that  we  should  not  support  acs
 of  sabotage  and  strikes.  If  only  the
 Minister  would  consider  not  giving
 undue  protection  to  the  _  electricity
 board  staff,  every‘hing  wil,  be  all
 right.  They  get  the  protection  of
 law  because  they  are  treated  as  Gov-
 ernment  servants.  Nobody  can  lay
 Ims  hands  on  them,  whereas,  this  1s
 purely  a  commercial  undertaking.  They
 make  money.  They  are  ail  corrupt
 completely.  A  poor  agri:ulturis:  is
 being  askeg  to  pay  illegal  gratification.
 If  he  does  not  pay  his  power  is  cut
 off  Nobody  can  stop  it.

 They  shoulg  not  be  givey  this  pro-
 tection  of  law.  People  should  be  able
 to  sue  them  and  deal  with  them  when-
 ever  they  try  to  pulldown  towers.
 Then  there  will  be  less  trouble.

 SHRI  K.  C.  PANT:  On  a  point  of
 factual  information,  H.P.  has  not  been
 affected.  It  is  g  fact  that  Punjab  has
 got  a  little  extra  power  because  of  the
 line  being  disrupted  at  that  point,  but
 this  is  only  incidental.  Once  the  line
 is  restored,  this  power  will  again  be
 distributed  in  the  normal  fashion  bet-
 ween  Punjab  ang  Haryana.  It  would
 be  very  unfair  to  accuse  any  responsi-
 ble  authority  in  any  State  of  either
 complicity  or  indulgence  or  careless-
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 nesg  in  regard  to  this  kind  of  act.  It
 1४  not  the  case  here  at  all.  Punjab
 ig  very  anxious  to  bring  the  guilty  to
 book,

 The  hon.  member  asked  if  I  had
 spoken  to  the  Punjab  Government.
 Actually  I  have  spoken  to  the  Punjab
 Chief  Minister  thrice  yesterday.
 At  my  request,  the  Chairman
 of  the  Bhakra  Management
 Board  who  was  in  Delhi  yesterday
 went  straight  to  the  spot  and  work
 is  going  on  round  the  clock  to  res‘ore
 the  line.  I  woulg  like  to  congratulate
 the  workers  and  engineers  in  Badar-
 pur  and  Indraprastha  oy  the  excellent
 work  they  are  doing  and  the  speed
 which  they  are  bringing  back  these
 units  into  produc‘ion.  A  magnificent
 job  is  being  done  and  1  think  the
 House  should  give  them  a  worg  of
 thanks.

 Tée  powerhouses  as  well  as  the  220
 KV  line  in  Punjab  and  Haryana  are
 manned  by  the  Bhakra  Management
 Board  who  have  engineers  both  from
 Punjab  and  Hatyana.  There  again  it
 woulq  not  be  fair  to  accuse  the  Pun-
 jab  Government  m  any  manner  what-
 soever.
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 So  far  as  the  action  taken  by  the
 Punjab  Government  to  apprehend
 those  who  have  bee,  responsible  for
 this  act  of  sabotage  is  concerned,  I
 have  already  said  tiat  the  IG  of  Police
 has  informed  us  that  they  have  cer-
 tam  clues  ang  leads  which  they  are
 following  up  and  they  are  hopeful  of
 making  some  arrests.  Beyond  that,  I
 cainot  say  anything  now.  I  would
 like  to  remind  him  that  this  took  place
 at  2  o'clock  in  the  morning  and  there-
 fore,  it  is  posible  in  such  cases  for
 odd  accidents  to  happ.n  in  certain
 places.  I  agree  with  him  that  vigilance
 has  to  be  exercised  by  the  people  in
 general.  I  am  sure  people  in  general
 are  very  anxious  today  that  they  get
 the  power.  Whether  he  is  a  farmer
 or  worker,  everybody  has  come  to  rea-
 lise  the  value  of  power.  They  know
 every  KW  counts  for  production  and
 for  their  daily  needs.  I  am  sure  the
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 cooperation  of  the  people  will  be  forth-
 coming  in  full  measure.  Ultimately

 it  is  this  co-operation  on  which  all  of
 us  depeng  to  see  that  the  right  cli-
 mate  is  created  ahd  there  is  vigilance
 on  the  ground  to  avoid  this  kind  of
 thing  happening  again.  I  do  not  know
 the  capacity  of  thermal  plants  of  pri-
 vate  licensees  which  have  been  taken
 over,  but  I  shall  find  out,  I¢  it  is  likely
 to  help  the  situation,  1  shall  certainly
 try  to  get  these  plants  started  again,
 not  perhaps  by  the  licensees,  because
 that  is  not  our  policy,  but  the  Govern-
 ment  can  step  in  and  start  these  pro-
 jects.  I  shall  find  out  the  position  with
 regard  to  this.

 SHRI  BIRENDER  SINGH  RAO:  I
 wanted  to  know  whether  the  records
 of  these  engineers  are  screened  by
 some  authority  at  the  Centre  before
 they  are  appointed  in  high  positions
 hike  Chairman.

 आओ  सतपाल  कपूर  :  उपाध्यक्ष  महोदय,
 मैंने इस  के  लिये  377  मे  भी  नाम  दिया था
 ओर  कालर्टेन्शन  मे  भी  नाम  दिया  था  t

 मैं  सिफ  इतना  कहना  चाहता  ह्  कि  मिनिस्टर
 साहब  इस  पर  दोबारा  पजाब  गवनेमेन्ट  के
 सथ  बात  करे

 14.31  hrs.

 DEMANDS  FOR  GRANTS--1974-75
 Contd.

 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS

 MR.  DEPUTY  SPEAKER,  The  House
 will  now  take  up  further  discussion
 and  voting  on  the  Demand  for  Grant
 under  the  contro]  of  the  Ministry  of
 Petroleum  &  Chemicals.  Shri  Nawal
 Kishore  Sharma  will  continue  his
 speech.  He  should  be  brief  because
 he  has  already  taken  fifteen  minutes.

 SHRI  NAWAL  KISHORE  SHARMA
 (Dausa):  Sir,  I  will  conclude  within
 five  minutes.
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 SHRI  s.  M.  BANERJEX  (Kanpur):
 Sir,  1  rise  on  a  point  of  order.  You
 have  stated  that  the  debate  on  the  De-
 mand  for  Grant  of  the  Ministry  फ
 Petroleum  &  Chemicala  may  be  con-
 tinued.  Under  rule  340,  at  any  time
 after  the  motion  has  been  made,  a
 member  can  move  that  the  debate  on
 the  motion  be  adjourned.

 MR.  DEPUTY-SPEAKER.  There  is
 no  point  of  order.

 SHRI  5.  अ.  BANERJEE:  You  can
 rule  it  out  after  you  hear  me.  While
 we  are  discussing  the  price  hike  on
 petrol,  in  the  city  there  is  a  strike
 by  the  taxi-drivers,

 MR  DEPUTY-SPEAKER:  I  say  this
 is  abuse  of  the  rules.

 SHRI  S.  M.  BANERJEE:  I  would
 request  the  hon.  Minister  to  make
 some  statement  on  this

 MR  DEPUTY-SPEAKER:  This  has
 nothing  to  do  with  debate.

 1433  hrs.

 {Suri  JAGANNATHRAO  JOSHI  in  the
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 आ  नवल  किशोर  शर्मा  (दौसा)
 सभापति  जी,  मैं  कल  निवेदन  वर  रहा  था

 कि  राजस्थान  मे  खाद  वा  कारखाना  लगाये
 जाने  का  जहा  पक  मम्बन्ध  है,  सरकार  की
 यह  नीति  रही  है  कि  जो  कब  इलाके  हैं,
 बैकवर्ड  पाधरिन्सिज़  है,  उन  को  प्रिफरेंस  दिया
 जाय  और  उन  नीति  के  अनुभव  राजस्थान
 का  सफर  जिला  एक  रेगिस्तानी इलाका  है.
 उस  जिले  के  सलाबतपुरा क्षेत्र  मे  पाइ राइट

 बहन  तादाद  मे  उपलब्ध है।  इस  लिये  मै
 कहना  चाहूँगा  कि  न्यायसंगत यह  है  कि
 सलाबतपुरा  में  यह  कारखाना  लगाना  जाय  ।

 मैं  यह  भी  कहना  चाहुंगा शि  जब  फि री
 लगाने  की  बात  चल  रही  थी  सम  वक्त
 राजस्थान के  जयपुर  डिवीजन  के  मथाई


